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[FT. &. G197/LC 96/Mauje Sukene VIg/RSP/20A]
FAR 9T FHIT T, & T AT ()

MINISTRY OF RAILWAYS
(Central Railway)
NOTIFICATION
Mumbeai, the 2nd February, 2026
Under clause 20A of the Railway (Amendment) Act 2008
S.0. 511(E).—In exercise of the powers conferred by sub-section(I) of section 20A of the Railways Act, 1989

(24 of 1989) (hereinafter referred to the Railway (Amendment) Act 2008 (No.11 of2008), the Central Government after
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being satisfied that for the public purpose, the land, the brief description of which has given in the schedule annexed
hereto, is required for execution of the Special Railway Project, namely “Proposed Construction of ROB & RUB (4
Nos.) in lieu of Level Crossing Gates in the jurisdiction of Bhusawal Division” hereby declares its intention to
acquired such land;

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(I) of section 20D of the said Act;

Every such objection shall be made to the competent authority, namely, Sub-Divisional Officer, Niphad Taluka
Niphad District Nashik in writing and shall set out the grounds there of and the competent authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may. After hearing all such
objections and after making such further enquiry, if any as the competent authority thinks necessary, by order, either
allow or disallow the objections;

Any order made by the competent authority under sub-section (II) of section 20(D) of the said act shall be final;

The land plans and other details of the land covered under this notification are available and can be inspected by
the interested person at the aforesaid office of the competent authority.

Total
Land area as | Acquisition
Holding per Area
Method 7112 (Ha.)
(Ha.)

SL

No As per 7/12 Land holder’s name

Land
Acquisition
Case No.
Name of the
village
Taluka
Survey no. /
Gat No

1. Shalinibai Sudam Mogal 599 Land 1.51 0.0029
Other rights: - Class 1
Sadashiv Mogal Gramin Bigar Sheti
Sahakari Patsanstha

Kasbe Sukene,

Mouje Sukene Vikas Karykari Seva
Society

2. Ranjit Pratap Mogal 629 Land 0.40 0.0158
Other Rights: Class 1
Indian Bank Chandori,

Shri  Gurudatta Co-operative Lift
Irrigation Society, Mauje Sukene,
Mauje Sukene Vikas Karykari Seva
Society,

Sadashiv Mogal Gramin Bigar Sheti
Sahakari Patsanstha,

Kasbe Sukene,

Bank Inspector and Special Recovery
Officer, Nashik District Central Co-
operative Bank, Bhausaheb Nagar
Branch

13/2025
Mauje Sukene
Niphad

3. Sulochana Pratap Mogal, 630 Land 2.00 0.1095
Ranjit Pratap Mogal, Class 1
Sangram Pratap Mogal,

Rajendra Pratap Mogal,

Sharad Pratap Mogal,

Other Rights:

Indian Bank Chandori,

Shri Gurudatta Co-operative Lift
Irrigation Society, Mauje Sukene,
Mauje Sukene Vikas Karykari Seva
Society,

Jayshree Primary Co-operative Credit
Society Limited Bhausaheb Nagar,
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Total
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(Ha.)

Bank Inspector and Special Recovery
Officer, Nashik District Central Co-
operative Bank Branch Bhausaheb
Nagar

Shivaji Muralidhar Mogal
Other Rights:

Indian Bank Chandori,

Shri Gurudatta Co-operative
Lift Irrigation Society, Mauje
Sukene, Bank of Maharashtra,
Sukene Branch

631

Land
Class 1

2.07

0.1348

Ranjit Pratap Mogal

Other Rights:

Indian Bank Chandori,

Shri Gurudatta Co-operative
Lift Irrigation Society, Mauje
Sukene,

Mauje Sukene Vikas Karyakari
Seva Society,

Sadashiv Mogal Gramin Bigar
Sheti Sahakari Patsanstha,
Kasbe Sukene,

Bank Inspector and Special
Recovery Officer, Nashik
District Central Co-operative
Bank, Bhausaheb Nagar
Branch

632

Land
Class 1

0.57

0.14

Ashok Daulat Mogal,

Kailas Daulat Mogal,

Vasant Daulat Mogal,

Nandkishore Daulat Mogal,
Rajkumar Daulat Mogal,

Indira Dharmashilrao Bhosale,
Padha Sangram Rajbhosale,
Satyabhama Daulat Mogal

Other Rights:

Mauje Sukene Vikas Karykari Seva
Society,

Niphad Co-operative Sugar Factory,
Bank Inspector and Special Recovery
Officer, Nashik District Central Co-
operative Bank, Bhausaheb Nagar
Branch

409

Land
Class 1

0.38

0.0034

Nitin Vasant Mogal,

Sandip Vasant Mogal,

Sunita Vasant Mogal,

Other Rights:

Corporation Bank, Nashik Road
Branch,

Bank Inspector and Special Recovery
Officer, Nashik District Central Co-
operative Bank, Bhausaheb Nagar
Branch

408

Land
Class 1

3.06

0.1076
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g . % ; Total
sL | = > = §> b =2 Lan.d area as | Acquisition
No. | S5 3| 22 = As per 7/12 Land holder’s name QE‘ = | Holding per Area
: S| EF | = £O | Method | 7/12 (Ha.)
< z 2 (Ha.)
8. Nimraj Nanasaheb Deshmukh, 394 Land 2.66 0.0029
Manohar Nanasaheb Deshmukh Class 1
Other Rights:
Bank of Maharashtra, Kasbe Sukene
Branch
9. Smita Kiran Mogal, 395 Land 4.80 0.0084
Dagu Kacharu Kadale, Class 1
Daulat Kacharu Kadale, &2
Ashok Shankar Gayte,
Shivaji Shankar Gayte,
Sumanbai Raghunath Kank,
Shobha Sanjay Fasale,
Shantabai Shankar Gayte,
Sandip Shankar Gayte,
Ashok Shankar Gadhave,
Sampat Shankar Gadhave,
Mirabai Shankar Gadhave, Beejlabai
Baburao Kadale, Mangal Vishnu
Jadhav,
Shevantabai Shankar Gadhave
Other Rights:
Indian Bank Chandori, Shri Gurudatta
Co-operative Lift Irrigation Society,
Mauje Sukene,
Mauje Sukene Vikas Karykari Seva
Society
10. Santosh Suryabhan Mogal, 657 Land 3.35 0.0262
Mirabai Suryabhan Mogal Class 1
Other affiliations:
Indian Bank Chandori,
Shri Gurudatta Co-operative Lift
Irrigation Society, Mauje Sukene,
Mauje Sukene Vikas Karykari Seva
Society,
Sadashiv Mogal Gramin Bigar Sheti
Sahakari Patsanstha, Kasbe Sukene,
Bank Inspector and Special Recovery
Officer, Nashik District Central Co-
operative Bank, Bhausaheb Nagar
Branch.
Total | 29-80 0.5515
(Ha.) (Ha.)

[F. No. G197/LC 96/Mauje Sukene V1g/RSP/20A]
AVANISH KUMAR PANDEY, Chief Administrative Officer (Con.)
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